
~ meet the demands tor power in the 
Maharaallt.ra S.te, More project3 
will be sanctioned de~nding on the 
project proposals received from the 
State and their techno-economic 
jl.L.'ltiflcation, keeping in view the 
re,aIistic projections of demand for 
power in the t;tate, 

(c) The following project pro-
posals of Maharashtra are pending 
clearance: -

(i) Pawana Hydro-Electric 
Schemr , , I X 10 MW 

(ii) ChandTapura Hydro-Eke-
tric Power Schl'ml' St"ge-Il 2 X 210 MW 

(iii) Gima Hydro-Electric Pro-
ject, , 2X 3' SMW 

(iv) Bhira Tail Rac~ Hydro-Elt'r-
tric Projrct, , 2 X 40 MW 

(v) U.iiini Thfrmal Pow~r Sta-
tion , 2 X 500 M\\' 

The Pawanoa scheme has been ac-
corded techno-economic approval by 
the Central Electricity Authority sub-
ject to clearanCe from environmental 
angle. Chandrapura scheme Stage-II 
has also been accorderl techno-econo-
mic approval by Central Electricity 
Authority. Both these schemes are to 
be got apprOved by the Planning 
Commission. The other projects are 
being techno-economically appraised 
in the Central Electricity Authority. 
Certain clarifications have been 
sought and as soon as the:Oe are re-
ceived. the Centrol Electricity AuthO-
rity will be in a position to complete 
their techno-economic appraisal. 

RenamiDr 6f Khadakv&.sla Defl'DCe 
Academy 

2402. SHRl BAPUSAHEB PARU-
LEKAR: Will the Minister of DE-
FENCE. be pleased to state: 

(a) wheth,'!t' Government propose 
to name the Khadakvasla Defence 
Acederily situated at the foot of 
SibMpcl fort of Chhatrapatl ShJvaji 
H Slblvajt De.!ence Academy; and 

(b) if not, the reasons for the 
same? 

THE MINIS'I'ER OF DEFENCE 
(SHRI J AGJIV AN RAM): (a) and 
(b). There is no proposal to rename 
National Defence Academy, Khadak-
vasla. The present name has been 
in vogue for a long time and involve.3 
strong sentimental ties for the officers 
of the three Services who have been 
trained in, or otherwise associated 
with, thE.' institution. 

Alf-ocatlon fv Tri"al »evelo~ _. 
Norta EMt.rD states 

2403. SHRI SACHINDRA LAL 
SINGHA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the d-etails of the amount sant·~· 
tioned and work done for the Tribal 
Development in North Eastern Re-
giOn States during thp. last three 
y€a~s, State-wise Rnd year-wi'ic; 

(b) the total amount sanctioned 
during the current year for the 'fribal 
Dt'velopment in these States., unri 
what percentage the allocation for 
these Sta.tes tore to the all-Indik all,=,-
cation fur theSe schemes State-wise; 
and 

(c) the detaIls of the Tribal lJevl'!-
lopment schemes and the schemes 
functioning in these States, State-
wise, with the number of penons 
bpnefited by these !!Chemes in these 
State3, State-wise, district-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 
(a) to (c). In the north-eastern 
region, Arunachal Pradesh, M~a
laya, Mizoram and Nagaland are pre-
dominan.tly tribal, and the entire State 
Plans are intended to benefit the ~ 
tire Scheduled Tribe populatiOng in 
these States/TITs. In the remaining 
States, viz; Assam, Manipur and 'rri-
pura, Meas of 50 per cent tribal eon-
centration and over hoave been carftd 
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-t. and separate tribal .ub-plans 
'<Irawn uP for them. 

The plan programmes undertaken 
cover all aspects of development, SUCh 
as agriculture, irrigation. animal 
husbandry fisheries. industries, edu-
cation he~lth. social services, roads 
etc. • Allocations in respect of the 
State Plans of Arunachal Prade3h, 
Meghalaytl, Mizoram and Nagaland, 
and in respect of the tribal sub-plans 
of Assam, Manipur and Tripara are 
given in statement I and II laid on 
the Table of the House. [Placed in 
Libm1'!/. See No. LT-2981/178] The 
tribal populations covered are given 
in Statement-III laid On the Table of 
the House. [Placed in Library. See 
No. LT-2981!78]. 

IIlclllliioa of Dhobi e,,* amDIlI 
ScheduIOd Cast ... 

2404. SHRI HARI SHANKAR 
MAHALE: Will the Minister of 
lIOME AFFAIRS be plea,.d to state: 

(8) the States where 'Dhobi' cast~ 
has been included in the list oi Sche-
duled Caste or economically back-
'w::rd cla.snes; 

(b) the criteria 1011owed for pro-
viding reservation for and assitance 
10 4Dhobi' caste; and 

(e) whether some policy i9 being 
'Considered on all India basis fer th~ 
~conomic up tift of the people belong-
ing to Dhobi caste who earn their 
livelihood by washing clothes or who 
are owners of big Iaundaries? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANlK LAL MANDAL): 
(a) to (c). The Dhobi community is 
specified as a Scheduled Caste for the 
whole of Assam, Bihar. Himachal 
Pradesh. Manipur. Meghalaya. Orissa, 
Rajasthan, Tripura, Uttar Pradesh, 
West Bengal, Arunachal Pradesh, 
Delhi and Mizoram and in three dis-
Uicts, namely. Bhopal, Raisen and 
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Sehore of Madhya Pradesh. Th. 
washt!!l'1D8Jl community known as 
'Vannen' i. also specifted as a Sche-
duled Caste for the whole of Kerala 
and in Kanyakumari district and 
Shenkottah Taluk of Tirunelveli dis-
trict of Tamil Nadu. Therefore, in 
the areas where the Dhobi community 
is specified ... a Scheduled Ca3le, its 
members are eligible to receive all 
beneflts including of reservation and 
assistance made available to the Sche-
duled Castes. However, in the grant 
of such benefits, no reservation is 
made for individual community among 
the Scheduled Odes. 

Central Government have not 
drawn up any list of "Economically 
Backward Classes", There is how-
eVer a proposaL to appoint Backward 
Classes Commission to investigate the 
conditions of all socmlly and educa-
tionally backward clas~es and to re-
commend ameliorative measures for 
their upliftment. 

Demand fOr ,nhaneement of support 
price of Cotton 

2405. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of INDUS-
TRY be pleased to state: 

(a) wheth.". most 0/ the cotton 
growers of the country have demand-
Ed enhancement of support price fOl 
cotton; and 

(b) if so. the reaction of Govern-
ment thereto? 

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
No, Sir, 

(b) Does not arise. 

Post. of Hindi Translators and Hindi 
Supervloors 

2406. SHRI AHMED HUSSAIN: 
W ill the Minister of HOME AFFAIRS 
be pleased to state: 

(0) whether it is a fact that mo!lt 
of the posts of Hindi Translators 
(Junior and Senior) and Hindi super-




